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(f) 'whether Government propose to 
dose down this khadi business aa it 
ia causing much loss and waste?

The Deputy Minister In the Minis­
try ol Commerce (Shri Shall Qureshl):
(a) The average annual production 

and sale o f cotton, woollen and silk 
khadl in 1963-84, 1964-65 and 1965-66 
were Rs. 23.39 crores and Rs. 21.12 
■crores respectively.

(b) The average annual expendi­
ture in 1963-84, 1964-6S and 1965-66 
was as under:

Khadi Rs. 93.49 lakhs
Tillage Industries Rs. 86.57 lakhs

Total Rs. 180.08

fc) Six. The average annual 
expenditure in 1963-64, 1964-65 and 
1965-66 was Rs. 24.64 lakhs.

Id) According to information so far 
received, stock of cotton, woollen and 
« lk  cloth and yam amounted as on 
31st March, 1967 to Rs. 22.78 crores 
mad Be. 5.99 crores respectively.

(e) Though stocks have accumulat­
ed above what is regarded as normal 
limits, their disposal does not pose 
an Insoluble problem and the Khadi 
«uid Village Industries Commission is 
taking suitable measures in thia 
regard.

i t )  No, Sir.

• Birla and Tata Groups of Finn*

S3B0. Shri Shiva Chandra Jha: Will 
the Minister of Industrial Oerdop- 

aaent and Company Affairs be pleased 
to state:

(a) the number of firms belonging 
to the Groups of Birlas and Tatas;

(b) the commodities which they 
produce;

(c) the total profits Birla* and 
'Tatas make annuallv:

(d) the amount at taxes paid by 
them annually; and

(e) their total asset* at the begin­
ning of the First Plan and what ax* 
these at present?

The Minister of Industrial Develop­
ment and Company Affairs (Shri F. A.
Ahmed): (a) and (b). As firms ara 
dealt with by the States, information 
regarding the firms belonging to the 
groups of Birlas and Tatas cannot be 
furnished. The information regarding 
the number of companies belonging 
to the Birla group, their general 
activities as also important product* 
being manufactured by them is set 
out on pages 47 to 54 of the Report 
of the Monopolies Inquiry Commis­
sion. Similar information about the 
group of Tatas is available on page* 
106 to 109 of the same Report. Th* 
Report of the Monopolies inquiry 
Commission was laid on the Table al 
the House on the 8th December, 1968.

tc) to <e). The information so u g h t 
for will have to be collected in res­
pect of hundreds of companies and 
would, therefore, involve considerable 
labour tor a long time. It would be 
laid on the Table of the House after 
the compilation of the required statis­
tics is complete.

Small Scale Industries in Goa

3391. Shri Shlnkre: Will the Minis­
ter of Industrial Development and 
Company Affairs be pleased to state:

(a) the total amount of loans pro­
vided to small scale induatries in Goa, 
through all the Branches of the State 
Bank of India in Goa;

(b) the number of application* for 
loans and the amount therein still 
pending in all those Branches in Goa;

(c) whether Government are aware 
of the difficulties faced by the small 
scale industries for lack of fund*; and

(d) if to. whether Government pro­
pose to advise these branches to assist 
them more sympathetically through 
■hart and lonff term loansf




